CENTRAL ADMIN ISTRAT IVE TR IBUNAL
CALCUTTA BENCH

No, 0. A, 1476 of 1997

. Date of Urdel‘ P4 100501999

]

present 3 Hon'ble Mr.Justice s.N;mnok, Vice-Chairman,

Hon'blse Mr,B.P.Singhy Administrative Member,

N ISHAPAT I MONDAL

Vs,
UNION GF INDIA & ORS.
(Coelote) ;
for the @pplicant : Nons
For the respondentss None )
ORDER

. SoNo, Mallicks V.C,

None appears for the applicant when the matter is called
on., No affidavit of service filed,
2. The application is dismissed for default, No order is

passec] as to costs.

’

Y sl

e _
(B.P.Singh) , (SeN.Mallick)

Administrative Member Vice-Chairman
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